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Rights Body To Probe Alleged Gang-Rape, Death Of Farmer 
Activist In Haryana 
he National Human Rights Commission (NHRC) has decided to investigate the case of 
alleged rape and death of a woman activist from West Bengal, at Tikri border where the 
farmers protest is going on against Centre's three farm laws. 
The alleged incident happened at the Delhi-Haryana border but the farmer activist 
woman died in a hospital in the Jhajjar district of Haryana due to COVID-19 infection. 
 
Seeking an urgent intervention and direction of the NHRC, human rights activist and 
Supreme Court lawyer, Radhakanta Tripathy filed a petition before the NHRC, for 
"independent, impartial, and fair investigation and justice" in the matter, and "heavy 
compensation" for the woman's family members. 
 
Taking cognisance of the issue, the NHRC in its order stated, "instant complaint, from 
well known human rights activist, is regarding the allegation that one woman activist 
hailing from West Bengal who came to participate in farmers' protest at Delhi-Haryana 
Tikri border was allegedly gang-raped at the protest site." 
 
In respect of that crime, an FIR was registered by the woman's father against six 
accused persons. NHRC said the woman died at a Jhajjar hospital, on April 30, after 
showing COVID-like symptoms. 
 
The NHRC said it has decided to probe the case after considering the averment made 
by Mr Tripathy. 
 
Mr Tripathy had claimed that the incident happened due to the alleged inaction, 
negligence and failure on part of the police officials and health department of the 
Haryana government in providing adequate protection, healthcare and justice to the 
woman. 
 
"Her father is said to be running from the pillar to post for justice," Mr Tripathy said. 
 
The NHRC in its order also asked its own investigation wing to collect the facts of the 
matter, within two weeks, including the details of the compensation to the family of the 
victim, if any, by the state authorities under Victim Compensation Scheme. 
https://www.ndtv.com/india-news/rights-body-to-probe-alleged-gang-rape-death-of-
farmer-activist-in-haryana-2440569 
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NHRC to investigate woman farmer activist's gangrape and 
death 
https://www.aninews.in/news/national/general-news/nhrc-to-investigate-woman-farmer-
activists-gangrape-and-death20210512224940 
The National Human Rights Commission (NHRC) has decided to investigate the case of 
alleged rape and death of a woman activist from West Bengal, at Tikri border where the 
farmers protest is going on against Centre's three farm laws. The alleged incident 
happened at the Delhi-Haryana border but the farmer activist woman died in a hospital in 
the Jhajjar district of Haryana due to COVID-19 infection. Seeking an urgent intervention 
and direction of the NHRC, human rights activist and Supreme Court lawyer, Radhakanta 
Tripathy filed a petition before the NHRC, for "independent, impartial, and fair 
investigation and justice" in the matter, and "heavy compensation" for the woman's family 
members. Taking cognisance of the issue, the NHRC in its order stated, "instant 
complaint, from well known human rights activist, is regarding the allegation that one 
woman activist hailing from West Bengal who came to participate in farmers' protest at 
Delhi-Haryana Tikri border was allegedly gang-raped at the protest site." NHRC said the 
woman died at a Jhajjar hospital, on April 30, after showing COVID-like symptoms. The 
NHRC said it has decided to probe the case after considering the averment made by 
Tripathy. Tripathy had claimed that the incident happened due to the alleged inaction, 
negligence and failure on part of the police officials and health department of the Haryana 
government in providing adequate protection, healthcare and justice to the woman. "Her 
father is said to be running from the pillar to post for justice," Tripathy said. The NHRC in 
its order also asked its own investigation wing to collect the facts of the matter, within two 
weeks, including the details of the ex-gratia to the next of the kith and kin of the victim, if 
any, by the state authorities under Victim Compensation Scheme. (ANI) 
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ͩकसान आंदोलन मɅ मǑहला से रेप और मौत का मामला, राçĚȣय मानवाͬधकार 
आयोग करेगा जांच 
https://www.tv9hindi.com/india/nhrc-decided-to-investigate-rape-death-of-woman-
activist-at-tikri-border-652826.html 

राçĚȣय मानवाͬधकार आयोग (NHRC) ने ͩकसान आंदोलन (Farmer Protest) मɅ पिæचम बंगाल 
कȧ एक मǑहला काय[कता[ (Woman Activist) के कͬथत बला×कार (Rape) और मौत (Death) के 
मामले कȧ जांच करने का फैसला ͩकया है. मानवाͬधकार काय[कता[ और सुĤीम कोट[ के वकȧल 
राधाकांत ǒğपाठȤ ने एनएचआरसी से इस मामले मɅ त×काल हèत¢ेप कȧ मांग कȧ. उÛहɉने 
मामले मɅ ‘èवतंğ, Ǔनçप¢-Ǔनçप¢ जांच और Ûयाय’ के ͧलए और मǑहला के पǐरवार के सदèयɉ 
के ͧलए मुआवजे कȧ मांग करते हुए एक याͬचका दायर कȧ. 
 

इस मुɮदे पर सं£ान लेते हुए, एनएचआरसी ने अपने आदेश मɅ कहा, “जाने-माने मानवाͬधकार 
काय[कता[ कȧ ×वǐरत ͧशकायत, इस आरोप के बारे मɅ है ͩक पिæचम बंगाल कȧ रहने वालȣ एक 
मǑहला काय[कता[ Ǒदãलȣ-हǐरयाणा Ǒटकरȣ सीमा पर ͩकसानɉ के ͪवरोध Ĥदश[न मɅ भाग लेने आई 
थी. िजसके साथ कͬथत तौर पर ͪवरोध èथल पर सामूǑहक बला×कार ͩकया गया था.” इस 
अपराध के संबंध मɅ, मǑहला के ͪपता कȧ ओर से छह आरोͪपयɉ के ͨखलाफ एक Ĥाथͧमकȧ दज[ 
कȧ गई थी. एनएचआरसी ने कहा ͩक झÏजर अèपताल मɅ 30 अĤैल को कोͪवड जैसे ल¢ण 
Ǒदखने पर मǑहला कȧ मौत हो गई. 
 

‘याͬचका पर ͪवचार करने के बाद मामले कȧ जांच का फैसला’ 
एनएचआरसी ने कहा ͩक उसने ǒğपाठȤ कȧ ओर से दाͨखल याͬचका पर ͪवचार करने के बाद 
मामले कȧ जांच करने का फैसला ͩकया है. ǒğपाठȤ ने दावा ͩकया था ͩक यह घटना हǐरयाणा 
सरकार के पुͧलस अͬधकाǐरयɉ और èवाèØय ͪवभाग कȧ ओर से मǑहला को पया[Üत सुर¢ा, 
èवाèØय देखभाल और Ûयाय Ĥदान करने मɅ कͬथत ǓनिçĐयता, लापरवाहȣ और ͪवफलता के 
कारण हुई. 
 

फैÈɪस इकɪठा करने के ͧलए 2 हÝते का समय 

एनएचआरसी ने अपने आदेश मɅ मामले के तØयɉ को एकğ करने के ͧलए अपनी जांच शाखा को 
दो सÜताह का समय Ǒदया. साथ हȣ राÏय अͬधकाǐरयɉ कȧ ओर से पीͫड़त के पǐरजनɉ के बारे मɅ 
जानकारȣ इकɪठȤ करने के ͧलए कहा. वहȣं, भाजपा के ‘ͩकसान मोचा[’ ने इस मामले मɅ Ǒदãलȣ के 
मुÉयमंğी अरͪवदं केजरȣवाल और Ĥदश[नकारȣ ͩकसान संगठनɉ के नेताओं कȧ कͬथत चुÜपी पर 
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सवाल उठाया. मोचा[ के अÚय¢ और लोकसभा सांसद राजकुमार चाहर ने बयान जारȣ कर मांग 
कȧ ͩक Ĥदश[नकारȣ ͩकसान संगठनɉ को इस èथल को खालȣ कर देना चाǑहए Èयɉͩक कͬथत 
अपराध के बाद इसकȧ शुͬचत का उãलंघन हुआ है. 
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Hindustan 

जांच ͩकट कȧ कालाबाजारȣ पर Ĥधान सͬचव व डीएम से ǐरपोट[ तलब 
https://www.livehindustan.com/bihar/muzaffarpur/story-reported-from-principal-
secretary-and-dm-on-black-marketing-of-test-kit-4026907.html 

सदर अèपताल स ेकोरोना जांच ͩकट कȧ कालाबाजारȣ का मामला राçĚȣय मानवाͬधकार आयोग 
तक पहंुच गया है। इसपर सं£ान लेते हुए आयोग ने डीएम व èवाèØय ͪवभाग के Ĥधान सͬचव 
को कार[वाई करने का Ǔनदȶश Ǒदया है। इसके ͧलए दोनɉ अͬधकाǐरयɉ को आठ सÜताह का समय 
Ǒदया गया है। 
 

मामले को लेकर ͧसͪवल कोट[ के अͬधवÈता एसके झा ने आयोग से ͧशकायत कȧ थी। आयोग 
ने 11 मई को दोनɉ अͬधकाǐरयɉ से ǐरपोट[ तलब कȧ है। अͬधवÈता ɮवारा भेजी गई ͧशकायत कȧ 
ĤǓत भी दोनɉ अͬधकाǐरयɉ को दȣ गई है। मामला आयोग तक पहंुचने से कालाबाजारȣ मɅ शाͧमल 
धंधेबाजɉ मɅ हड़कंप मच गया है। 
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दैǓनक जागरण 

मानवाͬधकार आयोग का एसपी से जवाब तलब 
https://www.jagran.com/uttar-pradesh/bhadohi-human-rights-commission-summoned-
reply-from-sp-21638064.html 

थाना ¢ेğ के चकǓनरंजन गांव के बहुत चͬच[त मामले मɅ राçĚȣय मानवाͬधकार आयोग ने एसपी 
को नोǑटस जारȣ कर जवाब तलब ͩकया है। मानवाͬधकार संगठन के मनोज ͧसहं ने राçĚȣय 
मानवाͬधकारȣ आयोग मɅ ͧशकायती पğ भेजकर आरोप लगाया था ͩक गांव मɅ 12 वष[ पहले 
ǓनदȾष åयिÈतयɉ के ͨखलाफ पुͧलस ने एफआइआर दज[ कर झूठा मुकदमा कायम कर ͧलया था। 
गांव Ǔनवासी दधूनाथ Ǔतवारȣ व काशीनाथ Ǔतवारȣ पर ह×या का आरोप लगाकर पड़ोसी ने झूठा 
मुकदमा दज[ कराया गया था। कुछ Ǒदन पहले कͬथत मतृक को आरोͪपत पǐरवार कȧ मǑहलाओं 
ने देख ͧलया तो डायल 112 को सूचना Ǒदया। जानकारȣ पर कोतवालȣ पुͧलस पहंुचकर उसे 
Ǒहरासत मɅ लेकर कड़ाई से पूछताछ कȧ। उसने बताया ͩक छुपकर घर पर बराबर आता था। इस 
दौरान उसकȧ प×नी को दो बÍचे भी पैदा हुए हɇ। ǓनदȾष आरोͪपतɉ को फंसाए जाने पर कार[वाई 
कȧ मांग कȧ है। 
 
  

DAINIK JAGRAN, Online, 13.5.2021
Page No. 0, Size:(0)cms X (0)cms.


